GCENTRAL ADMINISTRATIVE TRIBUNAL ALLAIABAD BEINCH

4'lahabad this the Q%Y day of [Recormdy, - 1994, "

Hon'ble Mr. Justice B.C. Saksena, Vice=Chairman
Hon!'ble Mr. K. Muthukumar, Administrative Member

| Original App*ication no,. 83 of 1992,
2y r

1. Dilip Kbmar,s/o <ri Om prakesh, Guard, Railwey
Guarter no., 511B, Lalitnagar, Allehabacd.

2 Pradeep}Kumar vadav, S/o Sri K.L. Yadav, R/o
367/322, !Mohatshimgenj, Alletiecad.

e o e ¢ A}}plicantS.

|
Counsel for the applicant sri sunil Rail &

Vers us

l. The Unicn of Indié through the General Manager,
N. Rly. Baroda House, New Delhi.

e 3 The Diﬂisional Rai lway Manager, Northern Railway,
All ghabad.

3, . The Senior Divisional Commercial Superintendent
N. Rly |lallehabad. :

4, The Senior Divisional rerscnnel COfficer, N. Rly
Allahabad.
\
The senior Divisional Accounts vfficer, N, Rly,
Allchabad.

o

« 2+ Respondents

| Counsel for |the Respondents SIi A.V. srivasteve/F. lathur
b sri B.B. Paul.

|
Alongwith
2 Original Apﬁlication no. 406 of 1994
Ee subhas$ Chandre, S/o Sri Raje Ram, R/o 407, Rejapur,
Distt. Allahabad.
- N ﬂﬁﬁ%%a J4gar, s/o ®. Prasad, R/o 317, K D.S.A. Ground

Versus

1s he Union of India through the _jeneral Manazer
ﬁ, R{y ® 3aro§a Hcuse, Ngw 5Eih1? e e

2 The Divisional Railway iianager, N. Rly Allahabad.

X ;
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3.

4,

1.

e W

The senioﬁ mivisional Comnercial, Ssuperintendent
N. Rly Al%ahab¢d.

... Respond=nts

originel Application no. 110 of 1993

Syed Niza$ Hussain, S/o Syed Ali Hasan, Afa 29 yrs.
R/o lohalle Chiktoli, P.S. Hussaindbed, P.O.

Japla, District palayum.

Ragubir Sharan Kharwar, $/o STi S. Suncer, Afa 33 Yrs
R/o 877-A Shastri Colony, Distt Mugalssrai.
i J.. Applicantsl ol
‘ Vers us

Jnion of gndia, through General Manager, N. 1y
Railway Board, Harods House, New Delri,

Qﬁgg.nggeﬁgag%.Superineendent. N. Rly Baroads

Divisbon#l Rai lway Manager, Northern Rai lway
Nawab Yusuf Road, Allahabad.

Seni or Dﬂvisinal Comercial superintendent,
N. Rly Nawab Yusuf Road Al lghabad.

| ..«. Respondens$s

original Applicstion no. 39 of 93

Nirala singh, Sfo K. singh, a/a 30 Yrs, R/p
Ram Basip Vidalaya, Darganj, Allahcbad.

|
Tarak ivath Fandey, S/o B.D. Pancey, A/8 30 Yes.
R/o Village Kewalpur, Post Beri-Visa, District
Varanasi

Kamla Kabt shukla, s/o P.N. Shukla, R/o Rem Besic
vidyalaya, Daraganj, “llshabad.

amer Bath, $/o Mangru, R/o Rém Basic vidyelaye
Daraganjb Allahabed.

sushil Kumar Tripathi, S/o K.S. Tripathi, R/o
viliege Lakshagrah, Post Laks hagarh (Haendia),
Distt. qllahabaO.

Shyam sdanker shukla, s/o sri H.S. shukla, R/0
Vaishno Ashram Ram Basic vidyalaya, Daraganj Distt.
Allahabad.
; ess pplic@ints.
‘ KHersus

\

Union of India thrcugh General danager Northemn
Rai lway , Baroda House, New Delhi.
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B ity
2o Chief Commercial Superintendert, Northern Rai lway
Baroda Ho#se, New Delhi, :
< 7% Divisional Railway Maneger, N. Rly, allahabad. |
4.  Senior Divisional Commercial sSupreingendent |
N. rily allahabad.
... Respondents ﬁ
~ |
i Criginal Application nc, 382 of 1993 ?
l. Fezal Karim, ~/o Nchd. Kadim, R/o Village Chakiya, |
" : House no, |104/24]1 Rpost Office 3.F.0. Distt Allahabad.

25 Ajay Kashyap, S/o P.S. Keshyap, R/o 63 J.K. Fourth
Avenue, Railway Colony smith koad, Allehabad.

«ss APplicants

% , o Versgs =

1. Jnion of India, through General Manaver, Northern
Rallway, Hailway Board Barode House N. Delhi.

2.  Chief Commercial Superintendent, N. Rly Baroda i
‘Howse, New Delhi, T 7 e e

il

3 Divisional| Railway Manager, Northern kailway
‘ Allahatzad.

4, Senior Divisional Cosmercial Superintendent.
Northern Reilway Nawab Yusuf Road Allahabad.

<

1 .... Hespondents.
|

Bs Criginasl Application no, 32 cf 1993

ke GQamrul Hesan, Afe 29 vre $/o Late Sri S.N. Hasan,
R/¢ 121Dariyakad, Jogighat, Allahatad.

eeo Applicat

-Versus : i !

1. Jnicn of India through Genral lanager N. Rly, Rly
Boabd Baroda House New Delhi,

A Chief Commercial Superintendent, N. Rly Baroda

A House, Nev Delhi,
\ng\/ 4

|
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- ""'FFI""'LIF*"'"’""‘“' - e e um—— e i



i, Divisigr al Kailway Manager, Northern lelwéy

Nawab Yusd Road, Allahabad. ‘ N
4. Senior Fivisional Commercial superintendent, i‘
Northern hailway Alishabad, f !
\
E i i ‘ s o0 * ReSpJnd&h‘ts L——
b Original A pplicationino. 1782 cf 1992
vinond Kumar Sherms, / hri Chebi Lal, H/b /A P ;
Lahie Marg, Allahebad + |
I ; ;
| ‘ * e A-/plicbnt !'
‘ |

i fores

f:gbgn of India %hrﬁugﬂ:;;v~v .3
&, New Delhi. =

leral Menager h. Hly paroda House, N

ivisional Raliway han,g=r, N. Rly Aiifi”

e R R =

TR Respdnrd'ents e

P

30 dahda 4 "CWH i

] R

$
b

I T T s B
5 {

3 ! | ‘ |
"E 8o Jrlglnél Apullcatlon no., 1584 of 1992 ' ,f7:
1 | n
1 shyam Narain Singh, 3/o R.N. singh, R/o EMll & Post [l
Tcnaul Distt, Baksun, bihar., {
2. Rav1nd a Tripethi s/q sri s.C. Trlpatha,\R/o §
vill, Dherampur Ghurwa, Tehsil -Phoolpur Allahabad.
? ‘ 34 Ram Bhﬁrat, s/o Glrdharl Lal, R/o Deogalpmr, Post
| Ma  Mau Aime Distt. Allahacacd.
| |
| | ‘ HiR! Applicant
| |
|
| Versus
L

5 1, Union of India, through Secretary Ral lw: y Board,
i | Rafi Merg, New Delhi,

2, General Manager, Northern Railway, Railwab Bhewan

(Beroda Houe) New Delhi. \\




e

34 Chief Commercial Superintendent. N. Rly RoilBhewan :
(Baroda House) New Delhi.

4, Divisilonel Reilway Manager, Northern Railway,
D.ReM. Office Nawab Yusuf Road, Allahabadgd.

8. Senior] Divisional Gommercial Superintendent, N. Rly
P ReM. Offi Ce, All ahabado

..+ Respcndents

» Qa Original Application no,352 of 1992

l. Rajendra Prasad Pandey, g/o sri S.P. Pandey,
- R/o Vvill Nanhcopur, P.O. Pahara, Distt. Mirzapur '
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10, Original Applicetion no. 430 of 1994.

|
R Rajendra Kumar, S/o Sri F.N. Jaisawal, R/o 22% |
Gandhi Nagar, Nutthigenj, Distt. Allehabezd.

- B Remesh Ghand, S/o Sri Late Hari Lal, Rfo 19/216
Luker Gcnj, Distt. Allaabad.

cee AppliCan'ts

Versus

-4 The Jnion of lIndie through the General Mana:er
N. Rly Baroda House, New Delhi.

2 pivisional Reilway Manauer, N. Kly Allehabad.

3. S°niOr Divisional Gommervial Superintendent,
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|

Jis

l

|
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|
N. Rly, Alla%ab ad.
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3.

1.

2,

4.

12,
1.

i e

| o uld R@spOﬂd%rts
|
Origina& Application no. 400 of 1994

Ram Niranjan singh, A/a 38 Yrs, gy Sri M.N. singh
R/ o 183 alopibagh, Allshabed. | ‘

Km. qha hi srivastava, A/A 26 Yrs, D/o Sr1 V.k.
srivastava, R/o 1 Dhinghwes Khothi, AlOplbagh
Allahabad

Dlnesh\Kumor, Ala 35 Yrs, Sfo sri G.s. Lall srivastave
B/o Village & Fost sindhore, Distt. Mirzapur. &

\

| i

1 ..« Applicgnts
|

|

|

A
; Versus l

Jnion @f india, thrsugh General lisnag-r, lor thern
Rallwa9, Railway Roard, Barode House. N. Delhi

Chlef Fersonnel Officer, N. kly, Earoda H?use.
New Delhl.

DlVlSlbnal Railway Manauer, Northern Rall%ay, Nawab
Yusuf Road, Allahabad.

Senior ‘pivisional Commercial Superlntende#t
N. Rly, Allahabad. ,

| osle RESponbents.

|
; |
Original Application no, 399 of 1994 ‘

Kadir Ahmad, S/o sri Abdul Ghafoor Khon, A/@8 30 Yrs
R/0 182 /K/1, A.D.A Colony majrocpur Allzhebad. |

Brwjeqh presad, 5/o Sri Nerein Prssad, Afla 26 Yrs,
n/o 93-Matiysra Roadm Alopibsgh A Llanabgd.

Kamleﬂh singh, /o0 sri R.m Bali singh, afla 37 Yrs,
R/c 129 Alopibagh, Allehabed. |

Rajes Kumar, g/o Narein Presad, a/a 28 ﬁrs, R/o

544 Colonelganj, Allahabade. |

|
Arun Kant Srivssave, s/e sr: M.P. Srivagteva,
aje 3% Yrs R/0 Azad Square, -« mbach, Allshabac.

Km, %bha sarswat, D/o S.H. scrswat, a/a 32.Y1S
'R/o 133-BC, Leader Road, Railway Colony $llchubad.

| |
Km. Abha Ssarswat, D/O S.R. Sarswal, afa 27 Yrs
[

| \h .7
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35 Jnion 9
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2 5 Chief P
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4, Senior
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| 4% Piyush
R/050-A
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R/o C=-2
Varanas
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73"
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Ravi sh
A’a 206
Allchab

T

lead Road, Railway Colony, allshabad.
ankar Srivaétava, s/o sri Prem Kumsr,
Yrs, R/o 130-C/51-L Rajroop=-pur,

ad.

o o0 Api?)li C{-Y‘l'tS

Vier sus

f 1ndia through General Manager, N. Rly,
Board, Baroda House, New Delhi.

ersonnel Officer, N. Rly Baroda House,
hi,
nal Railway Maenager, N. Rly, A llehabad.

Divisionsl Commerciel Superintendent, N. Rly

inawaeb Yusuf Road, Allanabad,.

Respondents

® o 0 0

1 Application no. 397 of 1994

Kumar Dwivedi S/o0 K.K. Dwivedi, A/a 29 Yrs
adhwapur Allehabad.

saran S/s Hari Ghcnker Lal, A /& 34 Yrs
7/273-3, 1ndien Press Colony Jagatganj,
- 4

Kumar Srivastave, S/o P.M. Lal, a/e 30 Yrs

R/0 CK=63/209-A Choti piyarie District, Veresasi

Kumar Gupta, S/o sri N.K. Gupte, a/a 30 YrIs
rurana Ketra, Allahabcd.

a Kumar S/o K. Lal a/a 30 Yrs, Rfo Vill. &
limpur, Distt. Vsranasi.

Behoii srivastave, S/o K.B. Srivasteva,
Yrs, R/o 12 Ghas-Ki-satti, Khuladbad,
ad.

Priya Kant Srive:ztavae, ales sri AWM. lal; ale 53 Yrs

/64-2G Chupe-pur, Distt. Verenasi.

Kumar S/o sri i.prakesh, Afa 28 Yrs R/o Shiv
8, Nawalpur Colony, lieerapur Basahiee,

1.

i APPplicents

s
Qs




1.

14,

2,
3,

4,

13,

1.

>_Dharam pal singh, Af/e 32 Yrs, s/o L.R. singh

{18 i/

Union of India, through General Manager, N. Rly,

Reilway Board, Baroda House. New e lhi,

\
Chief personnel Officer, Northern Reilway, Berode

House, New Delhi,

Divisionel Railway Manager,

Northern Railquj
Yusuf Road, Allahabad. 3

Senior Diyisional Commerciel Superintendent !

Newab Yusuf Road, Allehabad,

00 ReS pOﬂdBn&S.

Original b pplicetior no. 1702 of G2
Ra jendra

Allzhzbad,

Vill, Ghambir Singh Pur (Sawzan) P.O. Aurai,ﬂ
Distt. Verenasi. '

Mahesh Prisad, Afa 35 Yrs, s/o 5ri Remji Pra%
R/o Mohalfa : ersurampur, Post Mughalsarai, P
Varenasi.

Munna Lcl, Afa 29 Yrs, S/c Sri Cheddi Rém R/¢

@@ Vill Chandhasi (Khuswaha Basti) Post Chandhasi,

Mugalsaria. Distt. Varanasi.

o+ Applicants

Vers us
|

Union of India, through General Mansger, N. R
Baroda House, New Delhi.

€hief Commercial Superintendent, N, Rly, Bareg
House, New Delhi,

Divisional Reilway Monager, N. Rly Nawab Yusuy
Allahcbad.

Senior Divisional Commercial Superintendent
Office, Allahabcd.

} .. RRespondents

original A oplication no, 1227 0f 1993

Afa 28 Yrs, Rfo

\
Qb

Lal Bahadur, s/o sri Jhanra,
\
|

Nawsab

rasaed , Afa 24 Yrs, S/o Sri Rej Bahadur
singh, R/o Vill Khapati, Post Khapatia, Distt

'« Rly

ad
st

da

{ Road,

DRM

vill




i
Bhawarohi, P.O. Sindhaur, Distt. Mirzapur

5. Kishorilal, s/o Jhanna, Afe8 32 YTs R/o Vvill, Bhewarof:
r.0. 3indhaur, District Mirzapur.

3. Horilel, s/o Jhanna, Afe 30 YIs, K/o Vvill Bhawerchi,
P.0. Sindheur, Distt. Mirzs ur.
G Dinesh Hr

assd, S/o sri Shvnath Prasad, A & 32 Yrs
R/o Vill & E.

. baraini, Distt. MNirze ur

Ba Kam Subhag, 5/0 Sri D. singh, A /a 27 Yrs, R/o
vill Murahuan, P.O. Shikargenj Distt. varanasi.

6. sunil Kgmer, S/o sri Bansni Lal afe 31 Yeres
r/o B.PL 285 Revi Nagar Colony, Neer Kali vaair
Mughalserel, Vigranasi.

vis o Appdiicenis.

VeI sus

1. Jnion of India tkrough General Manager, N. Kly Rail=
way Board Baroga House. New Delni

25 Chief Hersonnel Officer, N. Rly Baroda House, New
Delhi.

Divisidnal Ruilway leénc eI, nNorthern Reilway,
Nawab Yusuf Road, A llahao-c.

4, senior [pivisional Commercial Superintendent
. RlyJ Nevad Yusuf Road, Allehabad.

-.. Respondents

168. Original Appliceticn no, 873 of 1993

9 santosh Kumar Dvivedi, s/o Late Sri R.M. Dwivedi
/o Vill & Post sindthora, District mirzapur

- Randhir singh, S/o S.N. singh, r/o vill Sultanpur,
P.0O. Makhmep ur Disti. lau.

3. virendra singh, s/osri S. singh , r/o Vvill Rampur
post ReampurbDhamave Ditt. aAllehsbad.

néra Bohadur singh, s/o sri A.singh, r/o
and Fost Rampur Dhamave, Bistt. Alle habad.

B Ren Viljai singh, s/o B.K. Singh, r/o vill & po:ct
Asempun Dhamava, Bistt Allshebad. !

P, Vinay Kunar singh,s/o sii ilshesh singh a/a 22 Years
r/o villl ¢ post Rempur, Dhamava, Distt. Allahabead.

7.  Bocha lsingh, s/o s:i R. Bahadur, r/o vill chadpur,

e
Qvgx/ Ll




8.

9.

10,

l1.

12,

13.

140
154
lo:

27 .

18,

1.

post Bhiteura} Distt. Fatehpur.

Dhameva, Distt A .lahebad.

ERIe 1S

1an fIlpBl singh s/o sri A . singh, R/o Vil
pOst Bhlmaura, Distt. Fatehpur,

Kunwar Rajendra Singh, S/c syi J.B. Singh,
Badi Madpri, Fost Siswan, Distt. Allahabad.

Rdgnverdra pratep singh, S/o |sri V.singh r/f
Churlydnp, posi churiyeni Distt. Fatehpur.

S.J. \1shra, s/o R.S. Mishra, r/o vill Jathi
ah1dc1nuur, Distt. Allahabad.

Hardwsr, S/o Rem singh, r/o vill and Post K

Disti. Azamgaerh.

Ajai Kumer Srivestava, S/o sri (Late) Saheb |

srivastave, r/o Vill & post Sindthora, Bitt

Mirxawurh

Anant Lathax, s/o S.N. Pathak, r/o B-24 G.T
Karelli Allahdbod.

singh r/o W

Kunwar Sprendra Singh, 8/o JiB.
Allahabad,

Beli Madari, post Siswan, Distt

Ramesh singh, sf/o M. Singh, r/o vill and po

3:K. | Gupta, S/o K.l. Gupta, r/o 4 HB/107 G.

Colony %arana51.

Hishemuddin, S/o sri saheauccin, r/o 537-A 3
Nagar Colony Allahcbad.

«es | Applicall

Versus

Jnion oﬁ india, through senercl Manager, N.
Reilw ay Bcard, Baroda House, N. Delhi.

Chief ?ersonnel {f ticer,

northern Rai lway,
House, New Delhi, ]
|

Divisicnal Railway jfencger, Northern Hailwe
Nawab Yusuf Road, Alleéhabad.

Senior Divisional Commercial Superintendent
Noethern Railway Allahebad.

| « »» Responden
R

-

nga “‘agar

“ib -l

z/0

o vill

i post

Shans hyam

ts
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1 Sahimepu,

aunia
Lad &
|
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|
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1.

le
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Ooriginel A pplicetion no. 779 of 1993

mahesh Kumar, S/o sri H. 181, r/c New Lasker Line,
furena Baihreane, Allaghabac.

v.. Applicants

Versus

The wnion of —Incdia through the Gerneral Nensger,
nortnern| Railway, Bsrods House, New Delhi.

The Divisional Railway Menager, northern Ralilway
AllehebaC.

Tre S-nipr Divisional Commercial superintendent
northern Rei lvay Al lchabad.

The senifor Divisional perscnal Officer, N. Riy
Allahabad.

The Senier Divisional Accounts Officer, N. Rly Allahal

. «+ | Respondents

originel Application no.,746 of 1993

samarnath singh s/o Salik Ram g/o vill Kureh=Khurd,
P.C. Mugalsarai Distt Mugalsarai.

om prakésh Sharma, S/o Late sri puttoo Lal Sharme
@fe r/o vill parshurampur (sikatia) P.O.
Mugalsarai, Bistt Mugalasria,

es» Applicenis

Vver sus

Union of India, through General Manajer N. Rly
Railway Board, Baroda House. hew Delhi

Chief Hersonnel Officer, N. Rly Barode House
N. Delhi.

pDivisional 5icilway Manager N. Rly Allshabad.

senior Divisioneal Commercial Superintendent, N. Rly
Allahabad.

... Respondents

Origingl Application no. 530 of 1993

mames h Chandra, S/o Sri K. sharep,r/o vill
Umargani P.5. Raipur, Tehsi Machlishahr, District
Jaunpur . \

‘..




a4, sri Ram Singh s/o sri Murali, a/a 29 yrs r/g

| .
R
3. satya prakash, s/o adhya, 8/a 30 yrs r/o vill
Rempur s%wai, p.0. Rejupur, Tehsil Mechlishahr
Distt. Jaunpur.

8. Jamuna pfasad, s/o srinsth r/o Gopalpur, p.6. Rampur

Tehsil patii, Distt Pratapgarh.

A4

Vill Behdaul Khurd, P.O. Surwen Misirp ur,
Tehsil patti Distt. Pratapgerh.

5. Uma Shanker, S/o sri Chote Ldl r/fpi vidl Barbirpur

P.0O. Raipur, Tehsil Machlishghr Distt Jaumpul.

6. Laxman Sirgh, S/o sri jurali, r/o wvill Beh aul

- Khurd, p.0. Surwan misirpur, Tehsil Patti
Distt Pragpgarh.

——

7. Girja shankar,”s/o sri Chhute Lzl A /a 31 yrs

r/c vill Vanbirpur, P,0. Reipur, Tehsil Maghlishabr

Distt. Jaunpur. ;
8e Rajendrd prasad, S/o sri Ram Lal, r/cUmarganj
f P.0. Raipur, Tehsil Machlishahr, Bistt Jaumpur.

9. Amrit Lal, s/o sri nath rgu villumarganj PR.O.
Raipur, Tebsil Machlishahr District Jeunpul.

10, Hira *al, spo Sri Ram Nhath, r/o vill Umarganj, P.O.

Raipur, Tehsil Machlishahr, Distt. JaunpuT,

«o. Apvlican$s

Versus

|
3 Unicn of Indie through General Manacer, Northern
Rei lway Raeilway Board, Berods House, New Delhi.

2. Chief personnel Of ficer, Northern Railway,|Barods
House, l'ew Delhi,

i 98 Divigionel Rai lway Nanager, N. Rly Nawab Yusuf
Raod Allshavcd. '

4. Senior Divisional Commercial superintendsnt, N.Rl
Allchaved.

... Respondénts

20. Criginaﬂ Application no. 479 of 1993

y

i B shiv Shenker, S/o Ram Lakhem, r/o vill Belldaul Khurd

fost Gaura Distt. Praspgarh

o

post Rampur, Distt Jeunpur,

3. Pam Bshadur, S/c sr. mMchan lel, rfo Puragi Bardahi

Bazar, Post iukundasaganj, Tehsil patti, Distt.
pratapoarh, \

|
. S
e e RN - Bl e
| SRR L [T L e bR e e
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) SRR, AR e T

~ .’

Heri Shanker, Sf/o sri Chottey Lal, r/o vi@l Banvirpqﬁk

|
{

n
Ht
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———r——-———*

//

Ram Ashrey, S/©
Misirpul

4.

1O}
.

panvee Ipuly, post

Rem Khelewan,

post serei Biksa,

Ramshoniel

Lalid,
Madnupur, Bistt.

o
L
.

10,
5ileudhi, Distt.

Jnicn
Board

Chief
Hous €
Allahabad.

4,

29.
1. Kishen singh,

varanasi.

sibtien,
Distt. V.renasl.

4.
r/o
varenasi.

R/ 0

Varanesie.

, Post suvansa,
vibhe Shenker, s/o
g/o sri Kandhai.
pam Dahadur, S/¢ sri Rom Abhilesh, r/p

pue Kharagrai, posi Suvnass,

g/o sri Chottey Lal,
post Hagmiur Distt. ~BUNDUT.

gpo sri lnatapher,

Shesh Nath, s/o sri Mata Saran ,

Vers us

of 1ndia through General [ianeger,
Beroda House,

perosnnal Of ficer,
New Delhi,

pivisjional rai lvay, Managel,

senicr pivisional commercial superintendent
Northern Railway

originel Apclicaticn no.
s/o sri Ram Nagina sinzh r/o 1
U yafpd Colony Qr. NO.
ramesh, §/o sri Ramji r/o vill &
sibtiian post vugalseral,
As hgk KumeT Fandey,

parshurempur,

Prem Kumar grivastave,
Loco Colony Gr. DNC.

Dilip Kumar Sinha, s/o
Han~ur colony Gr. NO.

e

sTi Ram Adhar, r/o village sukhen

Tehsil patti. Ditt pratapgarh.

<ri Ghottey Lal rfgo vill
Rompur Distt Jaunpdr.

r/o vill Sawail Ramp ux
Distt. Jeunpul. ,

vill
pistti. pratapgarh.

r,; o Banveerpurl,
p/o vill Meerpul, post
Jaunpul.

r/p vill & post }
Praeta,.garh. -

Ap.. licent

N. mrly Reilwa)
New Delhi.

Northern Rail@ay, Barodeé

A

Northern Rallway

A llahebad. a

Respcondents

\
416 of 1923 §

P.O. .Farshuramp ur
Distt. varanasi.

s/o sri Balmiky randey r/o
F.O. Mugalsérai, Alinaosalr

5/0 sri S.b. srivasteve,
128-K Mugslsarej Distt

sri Deep Nzreiln ral,

694-4 llugalsarai, pistts

\\... Applicants

W




M

Vers us

| l.  Union of India through General Manager, N, [Rly
‘ Raeilway Board, Barcds House, New D-lhi.

| 2. Chief Personnel Officer, Northern Railway, [Barcda
- House, New Delhi, I

3o Divisioﬁal Railway Manager, Northern Rai lway
Allahabad.

4, Seror Divisional Commercial Superintendent,| Northern
Reilway, Nawab Yusuf Road, Allshabad.

A

e+ Hespondents

29, Criginal aApplication no. 1006 of 1992

. Santosh Kumar s/o sri B.G. Sharma, r/o 146=f Loco
colony Agigarh.

ees Applicant

Versus

i

|

i

|

L 9 Union of India through the 3eneral Manager, |IN. Rly
Baroda House, New Delhi.

2. ,Divisionjl Railway Manager, N. Rly Allshabad

3. Senior Divisional Commercial Superintendent, N. Riy
- Allashabad,
!

«++ Respondents

s Uriginel A pplication no, 1303/92

1, sushil Kumer Pandey, S/0 Pt.RdJN. Pandey, li/o
60 Bhendari sttion Rd, Jeéunpur,

2 smi. Jyoti Saxena, wW/o sri R, Sexena, 99/303|, sisanau
Badha Chauraha, Kenpur,

* a0 r\pP -Ll | :":n'ts o

|
|
| Vers us
\

l. Union of India through General Manager, N. Rly
Baroda House, New Dolhi,
» \

24 The‘Divis#onal Railway Meneser, Northern Raiﬂuay




24
¥

1.

Fhias 1y

Allehabad.

The senicor Divisicnal Commerciel Supdt. N.
DRM Offi ce.

Rly
Allahabad,

.++ Respondents

Original Application no. 1715/92

Indu prabhe rander, W/o sri B.N, Pandey, r/o
94/1A Gelle Bazar Tilhergenj. allahabac,

smt, }‘aghuri Misra, w/e sri O.p Mishra, r/o

" 62, Bhandari staifion Road, Jaunpur,

o e ¢ Appllcan't

Vers us

Union of India through General Manager, N. Rly
Borada House, New Delhi,

Divisiomal Railway Manager, N. Kly A llchebad.

Senior Divisional Commercial Supdt. N. Rly DRV

Office

Allehabad.

.+s Respondents

Original Applicetion no, 133/93

Kripa Shenkar, S/o sri V. Naibh, Vill pata=ka-pura

F.O. Rem Nggar, Bistt.

Allahabad

Jmesh Chendra, S/o sri 5. Prasad, Rf/o Vill Tikari
P.O. Bhe¢mni Hitar, Distt. Allehaned,

s s o ABPliconts

\'ersus

Jrion of Indie through General Méenager N. Rly
Baroda House, New Delhi,

Divisional Railway Manager, N. Rly, Allahebad

Sr. Divy

sional Commercial Superintendent, N. Rly

DRV Office aAllzhabad.

\\ «++ Respondents

P




26.
1.

1,

2.

1.

nivisional Railway Menager, N. Rly, allahebad.

2188

Original Apilication nc. 514/93

gri Krishne hend pathak, s/o smi T. pathak, r/fo

vill. amaon, P.O. Sahibganj, Distt. Varanasi

subit De, | S/o S.K. De, ‘r/o Ume Kutir, stetion
Road, Jaunpur. T e |

l.. Applicant

Versus

Jrion of lndia through seneral Manager N. R1y >

3aroda House, New Delhi.

sr. Divisicnal superintendent commercial N. R1ly
DRI Office, Allahabad.

s 0 RGSPOTld—:ntS

Originel Appliceion no. 777/33

satya Prakash Mishra, s/o sri |[R.S. Mishrs, R/o
A/3, 176 Krishna Nagar, Keedoanj, Allehabads

ve. |Applicon®

Versus

gnion Of India through General )anager, N. Rly
Baroda House New Delhi.

The Divisional Railway Manager, N. Rly A llehabad. g»

gr.pivicional Commercial soperintendent , N Rly
DRM Office Allehabad.

..+ | Resjond@nts

Oorigirel A ppliceion noc. 451/93

shechi Kumar NMishre, S/o R.As Nishra, r/o Vill

Ghatwa ;0st Kerchana, P.S5. varchana, Distt hllahabad. |

Present Address 134= Tula Rem Bagh A lleheBad.

Fa endra Prasad ishsra, s/o $ri D.P. Mish#a
vill Kasidahan, Post Nathalpur , Dilstt. varanasi

ancop Singh, S/o Sri S.P. Sihon, R/o vill, lend P.O.
Raem “cgar Bhojpur, P.S. Antop, Distt. pratdpgarh.

.eo | Applicags

Versus QE}L 8 o1




1.

Jjnion of
Barcda H

Divisicl

senior [

Jivisinal Commercial Superinten

Ji
1ndia—through General Meneger, N .Rly
ouse, New Delhi.

al Railwaey Manager, N. Rly Allahabad,

gent N. Ry

~__Allahabed. b

4

S.

28.
1.

1.

20.

1.

Senior Divisional personnal 0

Railway

Senior
Allahalb

Origina

Rajesh

Rfo 357/, Jjayantipur, D

Jnion

Divisional

of india through ~eneral Menager N.

fficer, horthénn'
Allahabed.

Accounts Officer N. Rly

ade

Respecndents

1 Application no. 1028/93

o sri R. Tripathi

Kumar Tripathi, S/
Dhumapgang Allanhebad.

App licant

Ve rs Js
Lly

paroda House, N. Delhi.

pivisional Rai lway :ianeger, N

Senior
DRM.

shiv

~UJnion

prakash Dubey,
Mawapura (Kakraha) $.0;

rRly allahcbade.

pivisional Commercial Maneger, N. Rly

Dffice Allahabad.

Res pondents

Original Application no. 1243 /93

s/o S.D. Dwivedi, r/o Vill.
Fatehpur, Distt. Mau.

... Applicant

Versus

of India through General NMsnagerl N. Rly

paroda House. New pelhi.

pDivisional Railway

genior D

manager, N. Rly Al lahabad.

jvisional Gomuercial Meanager, N. Rly

Allahabad.

\\ ... Respondents

'R

L B

8




|
|
|
e e e ot A ‘.“5»._ il

M BN | E
3§. Original Applicetion no. 1362/92
l. Pawan Kumer pPsndey, S/o Sri S.$. Pandey, R/o| 161/5
A, Azad Negar, South Melake, Allehabad.

24 Arun Kumer Singh, S/o Late Sri Ramkant singh, R/o
Vill./P.O. Kaju, Allahabad.

b.. Apolicant

Versus

14 Union of India through General ilanager N. Rly
Baroda House. New Pelhi. 4

24 Divisional R&ilway Menager, N. Rly Allzhabad,

a. Sr, .Divisional Ccmmerciel, Superintendent N, Rly
A llahabad.

e Respondents

3). Original Application no, 1511/92

suresh Kum r Srivss&ava, S/o sri R.K.L. Srivastava
r/o 36A/60, Judhwal, Tilharganj Allehabead.

| »+o Applicant

Vers us
1, The Union of India through General Manage , . Rly
Baroda House. New Delhi.
24 Divisional Reilway hienager, N. Rly Alle be Bbo. -

34 . Sr. Divisioral Gommercial Supdt. N. Rly 1 jnul office
Allahsbd.

LI HGS _)C nd,::.n‘ts

33. Original application nc., 1609/92

Allehabad., i !

2,  Asrar ahmad, S/o Sri Abrar Ahmé i, /o 553t threbiyval

Allehabad.

‘a0 0 App Ll cang

Versus \\
R

' < 19




Union of

Allahabac

Divisiona

Sr.

Original
Vijai Kug
Colcny Q1

Ssunil Kug
603=R Hayg

Narayan [

- Allangba

Union of
Barode H

Chief Cor
New Delh

Division

SIs Divjf

Original

Mithlesh
r/p 41=C
Sharad D

C/o G.P.
Nehru Ro

Ramji Ve
173/B Ea

Divis

rma, S/o Sri K,N. Verma
ilway Colony no, 1 Subedarganj, Allahabac.

L il k

1ndia though General Manager M., Rly
1.

A %

;1 Railway Manager, M. Rly Allehabad.

jonal Ccmmercial Supdt. N. Rly A llahabad.

« +« Respondents

Application no. 1628/92

nar Sinha, §/o sri D.N. lal, r/o Hapar
r. no. 694-4 jughalsarai,

har Sinha, s/o sri V.N,. Lal, Rf/o Qr. no,
ur Colony Mugalcarei.

Jutt Dubey, S/o Late sri K.D, Dubey, r/o
First Avenue, Reilway Colony, sSmith Road
j.

Applicents

Versus
indig, thrcugh General Manager, N. Rly
puse, New D=1lhi,

mmerciael Superintendent, N. Rly Baroda House |
k. ! .

sl Railvey Remanger, N. Rly allehabed.
sional Coamercial Supdt. N. Rly Allehabad.

Application no. 1663/92

Kumar M:shre, $/o sri H,R. Mishra
Baghambari Roed, Tilek Nagar, Allahabad.

hyani, S/o Late Sri G.P. Dhayeni, r/o

Dhayani, Prayag Sangit Semiti, 12-C Kamle

bd, Allahabad.

r/o House no,

. ~pplicants

LR

\




| | :
ff 20 | 0

Versus —

Union of 1nbia through General Manager, N. hily
Baroda H-use, New Delhi.

" Rly Barode

1.

2 Cchief Commercial Superintendent, N.
House Mew Belhi.

3. DivisionallRailway Manager N. RlyAAlldha:ud. ?

: | i
| ‘ 4, sr. Divisionel Commerciel Supdt. N. Rly Alluhqbad.

gesponants+

‘ -
iﬁé’. Qriginsl Abplication no. 1773492
| 1. vinod Kumr Sf/o Sri R.Y. Ram, +/o C 757, GTBNager
; nereli Allchabad.
‘ \ Y 1 ‘
- | 2.4 virendre Kumar, /o Sri. ReS. Ram R/o 23/B/76/C/ i
_ : il 1003, Allapur, Allahabad. | I
S e Ry . | e e o ' ! :
| .. E3n)ay Kumer Srivastave, S/o Sti RH.F. 3§1Vesgava
r/o| 1438/5A, Chskia, P.O. GIB Négal, Allshabad.
§ | veo Applicants.
| ‘
i
‘ VeIrs us ’
‘ ')
k ‘ \
‘ l. .y cn of indie through seneral Mananer, . ally
\ |
} . The Diviﬂional Railway MencgeT, N kly Allshebad.
3. Si. Bivisicnal Comml. Supdt. Northern Railway )
DA Office Allchabed. A |

|
Kespondenis
fi

3%. original A pplication no. 1821/92

1 sudhir Kpmir /sho sri Hridays Nerein southiof Janis
Roed, New Yar, Distt. Pétina, Fresent Address.

101 anend Bagh Uld Baihdrend Allehebed. i

& ol Applicanti

; \i

i Vers us Qﬂ@v
| i --Z’




38.

Jnion of
Baeroda House. New Delhi,

Divisiond

sr. Divigional sommercial Supdt.N. nly Allehabad.

sr. pivisiconal Accounts Officer, N. Rly Allabsbed.

Original

arun Kumer, s/o sri G.p. srivastava, /o 101,
Olc paiharena Allehabed

». pivisional Fersonnal Officer No Rly allahabed.

TE e

indie through Gneral lianager, N. Rly

11 Railway Manager, N.Rly Allahsbed,

... Respondents

Applicetion no, 1822/92

... Applicant

Jnion of
Baroda House., Allehapad.

D%VisiOUal Rai lway® llanager, N. Rly Allshabed.

5r. Dvisional Commercial Supdt. N. Rly. sllahabed.

w

"

tJ
’_Ja
<

()]
L ]
)
'._ln
=

é&iginal

Virendrna

post Shikarganj, Distt. \VVaranasi.

Virendne

vill prempur, Post Chakie, Distt. Varenasi.,

Shiker

wohan Hrasad, S/o sri lalji, R/o Vill murehen, Fost
ganj, Bistt. Vvarenasi.

Brij Ra)
Mureahan,

Krishné Mpmrari, singh, 3/o sri R. Murat, r/o

N

vill nure han, post shikarganj, Pistt. Varenasi.

Surendra

prem.urPost chakia, Distt. Varanesi.

isional personnal Officer, N. ~ly Allzhabed.

isional Accounts Officer, N. Rly Allehabad.

.. Respondents

Applicston no. 1825/92

prztap singh, S/o R. Singh, R/c lturéhen,

Bahadur Singh, 3/0 Sii K.B. singh, R/o0

vYadev, S/0 Sri B.R. Yadav, R/o Vill
Post Shikerganj, Distt. Veranasi.

. ratap Singh, S/o Sri R.B. singh, R/o Vill

7 oA
Q]SC\’ o oo

i T s S S e e T




Vers us

|
5 “Hd]o through General aneger, Ne Rﬂy

I 1 Union ©
Barode howse New Df-hl‘
( ; ; . il 28 i
i chief Voﬂmo$ cial superlntenoent, N. Rly Barega
‘House New Delhi. '
1
{ 3. n1v151ondl Kailwey Meneger, N aly allehebad.
\
l
B
\
|
|

4. St Dlv1§13rol Commercial superintencent , |
l\o Rly Al"chabado ;

Responcents

|
|
L |
| |
| |
40. Original Application no. 1231/92

i i Alok Kunar,Sinhe, clo.&8ri S.P. Sinha,.r/o P33,

= | : "' 5ld Bairshena, Allehabd.
'%gi 2;Af;§£;;;§faycktdva, /o Sy Om rrgkaﬁh r/o 36/51
= 5 | e Bhawapur, Higgatggnn llanaboc. ;
3 i b Ap.licaﬁ{sf” ‘
|
= | 2 | Versus ... '
P : saneger, N. Rly

| |
| i+

1. Union of 1ndia througheneral lieneser,
Baroda House, New D¢ 1hi.

tanager, (Ne Rly Allahebea.

Commercial Supcdt. Ne Rly A |llahabad.

! 25 D¢v1sl&ncl Rai lway W\
? < ST Di@isional

Responde nts >

I |

| Eie

i |

g 44. Original application no. 383/92

| 15 Shwethk Verma, “/o Sri B.P Verma, r/o 254 Ghas ki
satti, Khuldabad. Allahabad.

|

; applicent

\

|

VVersuJs |
\

1, |Union of 1n1da through General Menager N Kly

naroda ifouse, New Delni .

24 General ilaneger, N. KRly, Reilway Bhawan (iBaroda
House), Nuw Deihi, \\




11523 S

3, Chief Commercial Supdt. N. Rly, Rail Bhawen,
Beroda |[House, New Delhi,

4, Divisional Reilway Mana.er, N. Rly, DRM Cffice
Allshabad. .

w

Ssr. Divisional Commercial Supdt. N. hly, Allahabec.

... Hespondents

49, Crigingl Apiclication no, 643/94

x shiv Dayal randey, ¢/o Late sri Pi. Krishan Pandey
r/o Black no.27/10, Lakour Colony, Neini Allshabad.

: e Applicant

Versus

l. _The Union of Inida thIOJgh uencral managel, ‘Ne -aly
g HOJse, hew Delh : : =

>7'11510ndl Vommerc1al Aanager N. Rly Allahabad.

«s+ Hepsondents

43, Original Applicetion no. 61/94

& santosh Kumzr Sinha, s/o L.J. Sinha, a/a 32 Yrs.
r/o Vill Kanharpur, PF.0O. Khardan, Distt. Varanasi.

o 0 o f\ppli C::!.lm

Versus

I Union of lndia through Seneral lanager, N. rRly,
Baroda| House, New Delhi,

Ze Chief Commercial Supdt. N. Rly Beroda House,
New Ddhi.
B Divisienal Railway Manager, N. Rly, Allahetad.

4 Sr. Divisional Commercial Supdt. DRM Office
Allahapead.

«+s Respondents

\




2o

3o
3.

4%,
L.

3
Af S -243 /4

original Applicetion nec, 394/93

| .
gh, ~,/o $ri S.bL. Sinfh, rfo |524-88 1Baffic
1 |

Anand sin

Colony 4llshabed
Raj Kumer Singh, a/D Sri i. Deyel singh, r/@ 5=
i‘»\".xcG. rv’xerg, nllc‘h A4~Co |

@l Prakaesn 5lnan §/c S¥i V.D. Bingh, I/O Bl Moo
Mergy Alicﬂcbd 3
Ssantosh K msr sSinah, s/0 sri f1.D. Singh, /B 5% N.G.
Marg Alkhatud

o . sanb §/0 N.B. sinch, rfo 13/3 Kerelall Bog
Colony, g“ahaaud

| 13
Jmes h }Irtéj Sihgh, S/C Sri KLP.  Singch, Ret¢.
Prircipal P.B. Inter College.| Prateggarh. |

sunil Kumar $ingh, S/o sri J.B. singh, r/fo@ill,
Gujaria, rost irayadeeh, Distit. Fratapgarhy

Ani 1 Kuner singh, S$/o :sri R.P. 3ingh, r/o V@1l.
Jugaria,‘Post ijreyudecha, Distt. Fratapgarhy

Chendan \dhlkdrl, sfo sri N.N. Adhakeri, I/m
695-8, L0fo Colony Allanabsd.

Late
supil Kumar Barua, S/o sri/J.C. Berus, r/o 89 R.N.
Nabar All:zhebad.

rajai Kumar Srivaestave, S/o sri R.3.L. Sriycstava,
r/o 152 Balua Ghat, Allshabad. :

Miukesh Kpmar Srivastava, S/o |sri "d.S. Srivastavs
R/o 1238 Natiyare Road, Allahaba:-,

o o1 AppliCdnis.

VeIsus

Jnion of india, thrcugh General NMaendaer, Ne| Rly
nai lwey Boad, Beroda House. New Delhi,

Chief Personnal Officer, N. Rly Bareday House,
New Ddhi.

Divisicnal Railway lancger, N. Rly allahabad.

Sri. Divisional Commercial Suypdt., N. Ely
A llahabed,

o Aespondenks

Originall Application no. 633/92

Ramji, $/o Late sri LalsRam,|r/o 61a/i Teldlerganj,
Allahebad,
| \| ... apclicdnt

'\‘sé\/ - %5




i
o

(&)}

Jni
Bel

on O
o}

Torh

a

(

The Divi

ST, DAV

A 129 1

Versus

India, thrcugh General Naneijer,
ouse, Mew Delhi.

sional Railwz

NMenager

N
[] N e

sional Commercial Supdt. N.

... Respondents

Original Application no. 706/32

Dipek Kumar singh,
Bhanghambri Road,

1B/8A

N l\ly

nly. Ailehabec.

Rly Allshabad.

s/o sri (Late) B. singh, r/o

Akhter Naim Siddique, SloxSri M.

174 New

1rohd. Keleem, 5/0 sri Amir Udd

Mehdori Celony, Allehabeac.

P.0O. Kanehti Distt. Allahabad.

Dilip
Road,

Kkm., Shashi Sriwssteve,
r/o 347, LIG Govindpur Colony,

suresh Pratap Singh,
vill Chand Kemaniye,

Allehabad.

Unicn lof Incie thro.gh Secetory, Railv

Versus

Rafi Merq, New Delhi.

General lanager, N.
Yew Dlhi.

House

ChiefLC¢mmercial supd. N. Rly Ral:way
. House) Allanhatad.

(Baro

Divisional Railway Mamager, N. R

r. Divisional Commercial supdt. N. Rly, DiM
Alld nalad.,

Of facks

s/o Sri Rem
p.0. Khuty F.S. Khera,

Allepur, allshabed.

sidcique, r/o

Allahavac.

o & ¢

Applicant

in, r/oc Vill patulki,
umar, s/o Sri A.p. Srivastave, R/o 9 Elgin
ivil Lines, Allehabad.

p/o Ssri L.N. srivasteve,

Nesh singh, r/o
Cistt.

B8y Boerd,

Kly Reilway Bnewan, ( Barode

origilnal Application no. 643/92

y

vy

ly, allahebad,

{espondents

Bhawanh




| /26 1/ P

| 1. Ran Murtez, S/o Mewa Lal, r/o |71 A Dale Alldhur,
i | Allahaked.

. o cADBlicants

Vers us

I, nicn of.Indie through General !‘ansger, N. Rly— e
Baroda House, New Delhi.

2. Divisional Railwey llanecer, NJ xly Allechaced.
3. Senior Divisional Commerciel Jupdt. N. Rly Allshaba .,

.+ + Respondentls

-

AS. Original A pplication no. 731/92

1. Re1 Kumar ‘#ishra, §/o sri K.K{ nishra, r/p
26£10, shiv Kuiti, Krigel BRhawan, Allahabedy
2. Frdnk .ichard lienesse, S/o Sri M.R. Menesse,
: $4/57, Cld Mumfordgenj, Allehebac,
|
i
:

i
|

Y. gnion of Indie, th rough Generel llenacer, N Rly
Rail Bhawan, BRaroce. tHiouse, New Delhi.

. Civisional Railway lanager, N. hly DRM Offigle,
All: "lrjbado

3. Senicr PDivisioral Commercial Supdt., DRM Offi ce,
P‘:a"'tab YUSUf Road, Achhg,OaQ. &

« «+« Respondenfs

49. Criginal A pplicstion no, 736/92

1, Frakash Chsndre, rFengey, S/o M.D. Pandey,r/e

\
|
|
\
\
\
|
|
\
|
\
|
|
|
\
\
|
{ % Versus
|
\
|
|
\
|
\
|
|
|
i
|
|
\
|
| vill & Past Dubawal, Distt., Allchabad.
\

o oo App licant

| VVersus

i1 8 Jnion of Indie, throu;h Secretary, Railway RBoard,
New De lhil.

&, seneral llanager, N. nly Reilwdy Bhawan (Barelda
House) l.ew [lelhi, \\

: | PN 4 29




7 o A

| 7 Chief Commerciel Supdt. M. .klyReilwey Board,
: New Delri.

4. Dividional Railway Maeneger, NO. Bly DRu Office
Allathe bed.

... 5 ° srofpivisicnal Commercial Supdt. N. Rly, DRM

. 4

‘ Alle hebed.

| ... Aespondents

~V,

&p, Criginal application no. 280/ 92

’ 1. Gulab nem, 3/c Ram Laur, r/o vill., Senepur, P.O.

?_ F.C.J Senepur, Distt., Jsun,ul,

r : s oo ARDLICARL.

l

:

| Ve I's Js

| 2

‘ % ynion of Infiie through Seneral [ianacer, N. ily

\ Barada House. l'ew Belhi.

|

|

; o pivisionel Railwey 'iencegel, Iv. " ly, Allohabad.
Se sr, |Divisional Coc merciel supdt., N. Rly, DRM

uf fice, Allchapad.

| . .. liespondents
4. Jriginal Applicetion no. 961/92
l. Durgesh ;.eni lLishra, s/o sri C.F. v“ishra, 0Ofo

. : 433F1L Kydganj, Allehebhac.

».  permeshwar pPrasad Trivedi, s/o sri R.K. Trivedi
r/o| 116-A Bahadurgenj, Thakur Din K& Hethe,
Distt. A llahebad.

Fe iehdrnra prasad Mishra, s/c sri K.P. Mishra, r/oi
577-5 Nai Rasti, Neta Nager, Distt. &llahabad. |

e ADDlicant. !

Versus
1 48 Unilon of 1ndia through JSeneral lManager XN. Rly
Banoda House, lew Delhi.

. Chief Commercial supdt.,N. Rly Beroda House, New

1 peghi .
3. Divisionel hailway lianager, N. Rly Allehabead.
1 4. Genicr Divisionsl Commercial Supdt. LRV Office,

i Re;pondents

|
PN i 1

|

|

4

No Rly Allf’habad \

J




o2,

Do

i

i
1
originel application no, 267/92 |
1

Dinesh Frasad rendey, S/c sri| k.N. Pandey, q/o
vill, Belwan, P.O. rahara, Digtt, Alrzapur.i

A Apﬂlicank

i o l |

Versus

|
|
;i |
inion of India through Gereral lianeger [N, RPy
l';e\‘\' T,DC lhi °

.
o5
)
N
g
(e}
o
£
m o—
s o
‘—f.
0n

' }

| |

i |
Criginal Application no. 1203/92

t L i
Kdishna Lal S/o Sri G. Seheiy r/o 12/14 ik.@. Merg,
GeG.I.C. Conp cund, Allehabad, |

irahendra singh sfo sri U. simgh, r/o 2/85, [Rame Nand
l.egar, .atiyara Roed, Allspur, Allahcbed.

Hori Shanker singh, S/o Sri kem Autar singh, r/o
2/45, Rame Nand iagar, ietiyere Road, Alléflcbad,
Tej Lahadur Ram, S/o0 Sri Dal Singer kam, H‘o
87=-1/2-C, Baghambari Rcad, Allepur, AllahaBad.

| |
Yogendra Neth,s/o sri Dudh Nath, r/o 535, Golonel Gug
Allahebad, o

,‘) .o Ap Jl Cun*S .

VVers us

Union of lndia through Generel lManagjer, M. Rly
Beroda House, Mew Delhi.

Divisinal Railway #anacer, Northern Rai lway ,
Allckabad,

sr. Divisional Commercial supdi., N. Kiy Al l=hebad.

o0 0 ij\(' S,\VT‘.’JAET.T.S

| --29




54,

1.

2'

1.

2.

3.

R

2

e B

original ppplicstion no,1207/92
Ke

suresh [Chandre Suptds B/o STi
Lead

£/ o 2UAY, W heus Bui Lding,
Allahelbad.

pertho garthi
pur, allenebec.

o 00

Versus

ynion jof 1N

peroda House, pe lhi.

Divisionel Railwey lianager, N nly

ST pivisional Commercial Sapdi.

origilanal A piplication no.

KrishanaKant Srivastévd, s/o Sri
srivastave, r/0 name panc NaDer,
allehakad.

smt, | \Jsna eni sqivas1¢aa,‘w/o S
r/c B20KL Kydganl, Allahabad.

s1ri Kripe

~a<elsh Ssrivastava, 5/0
Bharadws ]

c/2, ..atiara Road,
shyan Singh, S0 ori Sefe

npur, pPost shivgerh, Distt.

Brijesh KumeaI panday, S/0 sri S,
Reil Gengé prasad, ialviye Nager,

46, Kanche
Allahabad.

\Versus

Jnilon of 1ndia throigh seneral !

naroda House, New De Lhi.
Diyisionel Rai lway nanajel, e

sr, Divicionel Commercial supdl

\\ .

nobdar, s/0 sii HeKo

1345/92

singh,
Allahabsd.

3 Rem Gupla,

er RoaC,
pobdar, 294, ASLES

apoiicn 5%

ja thr ugn sereral Mana el Ne RiY,

allahabad.
N Allahabad.

. esporndent

om

.

(rate) unni Lal
Bhardwaj Puram

1 DS srivastevs

Shanker, r/o
puram, Allchabad.

R/o vill Ngraya

Fandey,

Applicants

ranager, N. Rly

n, Rnly, Allchabad.

Rly, Allenabad.

. N,

.. Respondents

an/
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e et ,

5O, )Tlglnul Avplicetion no, 134 /92 ;

| 4 Vinod Kumer Srivestsva, S/o $ri R.P Srivéastéva,
r/fo 751, [uir Koad, Rejapur, |Allahavad.

e v .*:\ppl]CUn't

VVersus f !
1, Jnion of india through Generdl jlanager, N. iRly
Barcde Hose, Mew Delhi,
2 nDivisi na. Railwey janeger, N. Rly, A lilehabad,
< §r. Divsional Commercial Supdt., N. “‘ly Aillphabad.
... Hesgondens i'
|
57. Original A.plisaten no, 1239/92
B Siis) d MANECAN S/u srdl S.Hafimanyddin, R/E
| 781/0, 3henshyem iager, Reilwcy Colony, A il chebad.
i : L i y A
| 2e Dheerendra ileath Saxena, s/c $ri Decna Nath |SuXena
i Rio 46=21=4/7 Reien K& Fura, Sulem Sarei, jallahabad
|
3 «os APplicengls
1
1
1 Vers us
|
| 1s Jnion oi india through Generel Maneger, N. wly
| Gercda House, New Delhi,
; 2. nivisionel Railway Menager, Np iily Allehabad.
i
| i sr. Divisioncl Cocmmercial Superintendert, ¥. Rly

| Allshebad, '

|
i o0 o AGS},OT‘CPPIS

e o o \F*« -] C(j!..t.

slsus

i i gt gnion of indie throgh General :.anager, B. Rly,
:erods House., Allahaizad.

2y Divisioral Railwey Manager, IN. Rly, Ai‘anapad,

| ALY




3.

o8.
l.

1.

L e

Sr. Divisional Commercial Supdt. N. iily Allanhcbad.

... nespondents

Criginal Application ne. 647/92

Verun
79 A

Jnien
Rarcd

Ikymar—Shukla, S/o Sfi s.p. Shukla, r/c
Jinhazpur, Beni Ka Heta, Allchabad.

s 4. Aophicant

Versus
of jndia through Generel !ianecger, N. Rly
4 House, Mew Delhi.

Divisional Railway Manager, N. Rrly, alleahabad.

>r. Divisional Commerciel $updt. N. Rly

slleh

Urigi

sures
Allah

Unisn

abad.

.« + Respondentis

: ~
nal Apgliceticn no, 494/9&

h Kunsr §/o Sri Tulsi Rem r/o 25, Luke:r Ganj,
ebad,

Versus

of inida through Generel Memager, N. Rly

Baroda House, New De lhi,

The pDivisional Reilway Marager, N. Rly, Allehabsd.

The S

enior pDivisonel Ccamercial Supdt. N. Rly

Allashebad,

I

Sr. Divisional personnel Officer, N. Rly, Allahabdd,

sr. Divisional Accounts Ufficer, N. Rly Allehabad,

origi

Ranin

.« . nesvondents

nal Applicetion no. 495/92

i Kant patel, 5/ sri Chandra Shekbar, RB/o

2, Rama hand Nebgar, Allspur, Allehabacd,

\

. e Applic&‘.nt.




e e )

i /) PY

Versus ¢ e ] !

-

. - .
1~ Jnion of indie throgh the General Manegery Ne .RLy
Soroas douse, ilew Delhi,

24 Diviciorel Railwey Maenager, |N. Rly Allzhalind.

. i Seniro Divisionel Commercisl supdt. N. Kly| Allahebad.

4, sr. Divisionsl Personnel Offlicer, i« Rly Allahebad.

cin

=

(25
a8
[e¥]
o.
.

o 8 er, Diviiedonal Accounts Officer, N. EBly A%

eees Responcd@y s

63, Crizincl apelicetion no. £13/°2
> i M~

1. Prebhe Shenksr Yadav, 53/¢ Sti R.P. Yadav, lr/o
1C Thron hill Roed, Allshabad. '

«s | Appliceggt ‘

i Versus

i i
: Jnicn of India through Genersl .anacer, Na Rly |
Earoda House, New Delhi. \

nal Railway itaneger,|N. Rly Allaha8lad,

N
°
=
Fr
-
N
[N
w0
[N
0

ivisional Commeercizl Hupdt., N. alyjlalichsbed-

oy
H
L]

L)
<

3
4y sr. pivisionsl pPerosrnel Cfficer, N. Rly Bllahabad.
5

o g2r. Divisionel Account Offifer, N. Rly Aldlchabtad.
’ J

«es Respor.dents

63. Orizinal Application no. 527/92

l ° ,‘:ﬂil

cuidr  srivastava, s/o Bri VIK. SrivaftaMe,
r/o Rly Quarter,subedarganjiy .1le

abdd.,

248 Hfrakash Ghendra pancey, S/ol sri Mg« ierdRy,8x/o
191/34|Ra:roop Pur, Allanhabad.

84 Rakesh Pretap Singh, g/o spfi R.P4 Sinch, &/o
vill &|P.C. Kotwa Tehsil phlulour, Didstt Hllahabad.
L = el 1 el ah i E .

4% BEharatjl Ikhare, sfo sri G.i Khere, r/o @-8Ahiyapl

hllshabagd

Vers us \\




/] 33 [/ |

l, union of 1ndia through Secretery, Railway pogrd [
Rail Bhéwan, iKew Delhids |

\ 25 senerzl|lencger, N. Rly Daroda House, New Delhi.
i 2 ~hief comme: rciel Supdt. M. .Rly Beroda House,
W :)ejl B

4,  pivisiochal Kailwey nanécer, Ne Rly, DRM ffice,

; s senior Diviicriel Commer€ial Supct. N. nly Allahabad.
Bis station| Supdt. . Rly Allehabtad.

«ss REspondents

6@4. Original application no. 632/92
Q

M , i g o~ L -~ ’ o R I R "- ~ Yy
boi nallays Kant, s/o sri SL¥. irivestaua, /o 328
" - ’ 3 1 1 -’ 1 . -
saghambdari !Housinj; Scheme, Bharadwajpuran, 211lshepur),
Allahalied.
ven whpplicant
Versus
}
b union df indis, throuigh IZenersl aneger, N. Rly
new Delhi,
‘ 2 Divisidnal Reilwesy Manager, N. Rly, 2llghcbad.
| \
s senior [Divisional Commercisl Supdt. N. Rly alichabad.

.+« Resporicents

6&. urizinal applicetion no. <76/92

l.. Shushil Kumar Srivastsve, °/c 5ri Lskshman Frasad
siivasteve, rfo 155 Bajemberi Br ih liraman Yojna,

A1lahagur, :llahakad.
oo b ADPLIC anile .
Versus
1. Uniori of Indie throush Seneral ijenager, N. Railway |
Barodz|House, lNew Delhi.

2 Divisitnal Reilway ivanmager, M. aly. Ailahebad.
3. sr, Divisionel Commercial Supdi., N. Rly Allahabad,

[
[
63]

visional perinnel Officer, N. Rly Allahanad. |

ivgsional Accounts Officer, N. hLly Allehaba

|
G

\ ses FEspondents | _ 4
Qe ;i

3 ; ST RIS R heEs
.‘,h I-lﬁ m._ IR e T T B A TR R O A
& calibes




4/ 3851/

PO, Ordginiel | application no. 477/b2
! S e S R I L R IR 1 1
) ALldN KUy 5/0 Fra Gyan Cnar B, /0 42, S5cim J3 ka
ceugh, Ailehabod.
e "\;}-lJCVh'{
; \iepsius
|
|
| g Union cf india threoigh Genera}l ;lanager, h. Rly
j Beroda Housc¢. New Pe Lhi.
| 4 Diviciorgl Reilway iierager, 1} xly allshebal. :
| _ i ¥ U s
! < 7 ST. Dlvisional Commercial supdt. .. Rly il@habecd.
|
i L;. ::o Dl‘l_,l\“lc,l P er,‘,ucl f{ e[, 1N » “lly f\l“; éD:d.
; s A Sr. Diwvisional Accountis. Cffiger, N. Rly Alllahabad.

9. Origirnal Applicstion no. 221/93

1fe Jpgndre sinnh, S/o gri 3. singh, r/e Tejiour Fostl
Sclfialdih, P.S. Seka®dih, Distfl. Varaerasi.

2l Rejesh Kumar singh, s/c Sri RE@N. singh, r/fo
Tajpur Post Sekaldhi, F.S. Seklaldih, Distt. Wararasi.
# o e e ,""‘pliCdT:t

Versus
1. Jngon of India throush General| ianager, . Rly
Redlwey Bosrd, Baroda House. jNew Delhi. i "‘

) ! Chg%f Commerciel 3updt. .. flyl Borcda House JlINew Delhi

36 Div

’_1. a

A 5 G | 5 i Sud s ¥y Sis 1‘._1 v_'q
sicrial Reilway Menaler, No. kly Allahabadll

4. Sl. Divbional Ccmmercizl Supdt

| . * 0. , . 4 i~
| ©g . 0Original gpplication no. 220/98
\
|

1 Sanjcy Kerain e/ i Rl »
° O IJL-)/ nellain PraSGG, ‘)/O Sr.l fed.o
2 o | -tk e Tew “Meh =] 1yabh ol « ~ -
2 4.0 e r.\-)o ,]_ WEW ”36“._‘, ,,L‘\,A]dLﬁ.uIc.L-

18 Bl
Hex

~ .—'~-l At\ovo k'I S—’L-’ I/O

.erain prasad, s/
stiChereon, Distt., Varanasil

i
vill L-ull}ux Fos

\ 4¢ Applicent




® Liiss 1

Versus

Union of Indie, through Generel jlanager, N. Rly
i lwgy Board, Darcde House. New [elhi.

2 chief Qommercisl Supdt., N. Rly Beroda House,
New Delhi.

. Divisiorial Reilway Manager, N. nly, Allshokbad+—-

4, Sr. Divisionsl Commercisl, Supdi. Northern Railway,

Allehabad.
-
6P. Originpl Applicatior no. 219/92

dia Ram Singh Yadav, S/0 2ri H.4, Yelev, rfe vill,
pursbhhrghmi, P.O. Suhansa, Tehsil patti, Distt. ;
Pratepparh.

2% Uma Shbnker Yadav, $/0¢ sri R.L. Yadav, r/o vili.
Behdaul Xhurd, P.O. Gaura, Tehsil petti, Distt.
Fratapgerh.

\
|
|
|
|
|
|
|
|
|
|
|
|
|
| : «es Respcndents
|
|
|
|
|
|
|
|
|
|
|

P Om: prakash, s/o sri R. Dular, r/o vill. Behdaul
Khurd, | P.O. Gaura, Tehsil Fatti. Pretapgerh.

4. Vesudey, sio KN, Yadav, /o' yill. Kudia=Ka=pura
Tehsil| vechchalischar, Distt. Jaunpur.

«+s Applicants

Versus
: Jnion pf Indig through Generel [ianager, vorthern
Railway Railway DBcard, Barods iiouss.

2 Chief Commercial sSupdt. N. Rly, Baroda House. New

Delhi.
3. Divisipnal Railway'Mans er, N. Rly Alle:abed.
4. Sr. Dijpisional Gommercisl supdt. N. Tly, Allahabadd

7¢ Origiapl Application no. 197/93

ls Chet singh, S/o sri Rej Bshadur
Inargepn, Fost Semrahs, Distt.

2 shiv Kpmer,lMishra, *SF0 31 RoPeilid
Vvill Tptihera, Fost Deonaghti, Distt

34 vinod Kufisr Singhy 6/3 801 GCe3a
Vvill Rpon, Fost Semradh, Distt.

i
\
|
|
|
‘ «ss Respondents.
|
|
|
|
|
\
|
\
\
|
|
r
|
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1.

Raxelsh
o wil

ARG /Y

/

3/ i

handra Tripathi, o ori
Seidat

. shisakpura, Poist

Shyai Krishan pwivedi, s/c 5ti V. Dwivediy

.

vill.

pivisional Railway iNcnager, ..

01 95 Y ishough

“Il,lnc

Prem Sh
Tcla, A

987JDY
’TchSu

Seutem
lccoi G

Cv

Topo

e
Lgthoglg{’ ul;uu.

w Versus
f India throuch nergl lianecel
Lhawan, Baroda ilousel. .ew| Dc

pnmerc.iecl Supdt. Carods House,

Rly

\
|
p Application no. 162/93

anker, s/o sr

lony Allshebac.

1hi.

sommerciall, supdt. |k
Haa. g »

llahabad.
Kumar, Jrivastcv@, o SEi
ava, r/o 16/11 liew sdhhbatiabagh,

',\l. a:.én.ddo

B
Iy o

=AY

e« Responde

(Late) |
Allahsiad.

adhiker, S/0 sri N.NJ Adhikzri. r/@

Jagdish Presad Srivastavs, g¢/° Sri ( “ate)
srivastavs, r/c 97/A, Karbala, Allahabaa
flajendra Ssraswet, §/0 S:i B.S. Saraswat,

@3 Geri

Om Prax

r/o EWS

Uhlltg

A-l/ o

549/5 I

wan Tola, ! Allshsbeac.
aeth Eriveetavac i3/ 0 81l Pala
(54)
h mJuc‘ Srivasteve,
icnshyem vagar 1 cal

shicGmsniisrine

Srivagte
Baghambari Coldny 3/3 Allapull

5. SBivas.

i L nppl.'LC&i’lt,

* ¥

T |
1LYy

pelhi.

& Alighabad. -#
. RH

S.H.N. Pandey, r/o 5 Gariwen

HeFo
095=15

i .P.

va, @

Allahab

/o eri RN SliVé,to\o
ony Mils

I( Dal e

aVa,

3 e 4s AT 3
1/0 95/11 Sarvdoaya Nagar, hlizhgbadl
f ik ir - i AN s e N .=
Cio ‘é“)r‘.:\-Jﬁ CUlGL S J.\;:~'3 xv"“, o9 \“1"“.“')"" Siilvicia =
/0 S5/11 Scivigeya ajer, Allangbaa,
_lQ. ' eerc_, \\'J"h_.I‘ VCWVHC; .)/O 3 l 1\03. \/’e— no, I/ﬂ\)
'53/* 2-‘1 tiyara Road, nlichebad.
|
3 ik .pplfants.
\
|
Vf2rsus
i i gnibn of India throuigh Cenefal Manager, N Aly
Qs
L " a8 ;
_hﬂLl d aben L‘ e ] i ‘; T - "l




2

5 A
dL. Origan

v Delhi.

2ailway| Board, Basrode ouse, A3 Nev

chief personnel Of{icer, horthern nailwey, Barcds
tjouse, liew De lhi.
Divisidnal Railway MNaragdel, n. i.ly, Aallshabec.

Commercial Supct. I Riy,

senior LivisiOUal

Allshalhads

Respondents

inkl 4pplication no. 161/93

Y 3 / - T 1 i - A
shec Kumer Yacav, S/¢ Sis p.L..Yadav, r/o 164-A
o

alopibagh. Al chabad.
shailendra sahal Verme, g/0 Sri B.F. Verma, r/o
301/41-A/98 Tilak ivagar, Allahebeas.

‘oshweri, D/o Sri Ram Dass, r/c 2/92-A

3 Km. RKadjes
liamanand l.agar, Allshakea.

s Ssunil|Kumar Srivaslava, g/o Sri AN srivasiave,
r/o 127 ietira Road, A.lshabad.

e shyam Frakash grivastava,

sh Kumer, S/c 5:i S.p.l. srivastava, r/o
chl. srivestave, sucamadih, Dhanbad.

© e ©

awedesh Kumer Singh, s/o sri J.Singh, I
rost [ransdih, Distt. tellia.

ni Kumar Srivastave, s/o sri
28-4A Krishan Negal, Allahekad.

hagar, Allahabad.

Zws 54 Beghambari Colony, Allgh

Sove ~
O. Lalit Kunar, s/o sri rrem Kumar, I/0 16/11 llew
3ohbatiabagh, allshabad.
o 0o \,Jplng t
Versus

1. Jniogn of India through General .icncger,
Baradda House, ew Delhi.
2 ~hidf personnel Officer, k. Rly, Beroda House,

& ® ~ -

New|Delhi.

£ nivisional Redlway manager, N. nly, :Allghabed.
4, genior Divisionel commerdiel Supdt. N. fily nss

fa REY

\\ ase NnEspONLeEnts

r/o sursghiya,
V.Ne. Srivestava,

5. Kerunesh Kumar, S/o sii T. thath, r/o 545-3 Ghanshyam



;A Qriginal Applicatien No, 150 of 1993

1. Shri Dhirendra Kumar Mishra, s/e
Shri H.M. Mishra, r/o 23/47/107 B
Indrapuri Celeny, Allahpur,
Allahebad,

coes Applicaht

Versus

1. Unien eof India threugh Genral
Manager, N, Railway Head Qucrters

Uffice Bareda Heuse, New Delhi, -

«cs+ Respendents

O R D E R(RESERVED)

JUSTIGE B.C, SAKSENA, V,C

- This bunch ef 73ggfses in all invelve almost
identical questiens of fact and law and reliefs alse. 0.A
83 of 1992 is being treated as the leading 0.,A, The number

of days ef werking varies in each of the O.A and breadly
the peried ef werking ef the applicants as Velunteer Ticket

Collecters ranges between 5 te 18 déys and that tea on the
allegatiens made by the applicants in the menth of January

4

1982,

24 The applicants allegeﬁ’that they had werked feor
the peried. indicated by them in the varieus OsAs.in the menth

of January 1982 @ ks,15/- per day. The applicents allege
that on the basis of Railway Board's letter dated 6.,2,90
they made representatien regarding their re-engagement as

Volunteer Ticket Cellecters since they had werked prier te

17,11.86,

3. Reliance fer the claim is based on the decisions

of this ITribunal as alse the P.B, in a few O.As preferred

\
Voo

« P39




by parsoﬁs similarly circumstaenced.

therefore, h

iespondents tc re-engage the

QL

A LI
The applicants,

ve sought a relief for 2 direction. to the

agplicants as Volunteer

Ticket Collagtors or Mobile Booking Clerks e&s per Extant

Rules. -They
direction be
ticn2rs on d
the deie whe

ment,

4. The respondents

filed a coune

affidavit,
Se The
The applica
short stint
Jenuary: 198
is annexed

also been a

the said lej

cated 26,8,

have also in some petitions prayed that &

issued to the respondentis to take the peti-

Lty and pay back wages from 1C.12.90 £all

ey

they first presented +hems@lves for engage-
| 4
\

\
heve 1esisted the petition end have

|
r affidavit as &lso & supplemantary counier

pplicants have filed s rejoinder effidavit.

ts heve admittedly not re-engaged afier e iy
ranging between 5 to 18 days in the month of

The Reilway Board's circulers dated 6.2,90

s ainexure Al to the leading C.A and have

nexed in xxx some of the U.As. A p-rusal of

ter shows that in the light of the judgment

a7 of the Ceniral Administrative Tribunal,

Principal Bench, New Delhi in O.A. No. 1174 of 1984(Neera

Mehta and Ors Vs. Union of Indie and Ors ) and

of the*SLP

cate for being considered for

reguler employment against reguler

|

pIcv raied t?
Paragraph i
for the cl

dismissal
No. 14613/87 by the Hon'ble Supreme Court

The Lailway Boerd has decided that the 'cut

absorption in

vacancies earlier
be 14.8.81 will be substituted by 17.44.806
of the circular letter is the anchor sheat

im in the present U.A which reads as under:s-

\
%o

o s o p40




5 AD  2:

" In regard te Candidates engaged as Mobile

Boeking Clerks discharged censequent en
discentinuance of the scheme by zenal

i ol Board”s
Railways, as a result of/ﬁﬁggb;etter; dated

17.11.86 er any earlier instructien teo the

same effect may be Te-engaged as Mobile

Boeking Clerks as and when they appreach

ith® Railway Administratien in regular

emp leyment may be censidered after they

cemplete 3 years of service as Mobile

Beoking Clerks in the same manner as in

the case of other‘MoBile Booking Clerks

covered under para L, "
6. i In paragraph | attentien was invited te Railway
Board’% letter dated 21,4.82 and the ‘cut off date!
previded therein was 14,3,8],
$. We have heard the learned ceunsel for the parties,
Pe Shri B.B. Paul, ceunsel appearing fer the respo=

ndents raised a preliminary ebjectien that the Qs are PP
barredgby time, laches and vau;ﬁonnce;

de. t The learned ceunsel urged that the applicants

have net been engaged after January 1982, He f urther
submitted that the Railway Beard's letter dated 6.2,1990

dees net govern the applicants whe alleged te have werked
for a peried between 5 te 18 days as Volunteer Ticket
Collecters, He further suwmitted that the applicants were

net discharged censequent te discentinuance ef the scheme

by the zenal Railways as a result of the Board's letter

dated 17.11,86, Their discontinuance h%ﬁ'takeh place feur
| \
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years earlier and net on the basis ef the Railway Board's

said letter,

1p. TLe respendents have alse disputed the cerrectness
ef the averLent made by the applicants abeut their having
worked fer #he duratien indicated by them in each ef the
O.As, The applicants in suppert ef their assertien of

having workéd in the year 1982 for & number ef days indicated
by them durlng the 'Kumbh mela' hcve been aneexed, cepy ef,

ubtt&ficate%stated te have been issued by ene Ram Das whe
has given o&t his designatien as/?igget Cellecter AKM, N, Rly
Allahabad. Cepy ef such a certificate has been annexed as
Annexures A=3 and A=4 te the leading O.A, Shri B.,B, Paul
submitted that Shri Ram Das was net competent te issue this :
certificate and the said certificate cannet be treated as
preof ef the working peried eof the applicants indicated in
the certificates, we, however, feel that it would not be
necessary te enter inte this contreversy for the purpeses

of deciding the O.As. We, preceed to decide the 0.,A in the
liight ef the claim based en the provisions of the Railway

Beard's circular letter dated 6.2,90. we, hewever, make it
clear that we may net be understeod te have accepted the

claim ef the|applicants with regard te the days ef their
werking, we may take up the plea of the O.As being barred
by limitstien, Admittedly, nene of the épplicants initiated

juticial g :
any/z f\IQroceedlngs in any ceurt te challence their

discentinuance made in Jeénuary 1982, The €entral Admini-
strative Tribunall wes censtituted in November 1985. These

O.As have been preferred in the year 1992,

12. As noted hereinabeve, the basis feor the claim
apart frem the provisiens of the Railway Board's letter |

dated 6,2,9¢

1S Certain decisjions fendered by this Bench 1

N . p42 i




of the Tribunal. The said O.as aze U.A. No. 722/9C
Rajencra kuma& Srivastava Vs. union of India end Ors, C.A
No. 471/8C M@kesh Kumar Srivastava Vs. union of Indis &nd

" Ors, O.A. No. 648/9L Madan ¥ohan Pandey-Vsi—union of Indis
and Ors. No doubt, in these csseg orders for re-engagemeni
of kthe applidants +herein had been passed. un the material
placed in‘th% supplementary afficevit we find subsequentily
in several other cases cecided by this Bench of the ”
Tribunel, & &ifferent view was taken when it was pointed
out that the Railway Boerd's circuler applied to Mobile
Booking clerks and the decision in Neera Mehta's case was
in respect to Mobile Bocking Clerks. This distinction was
no ted @hilergllowing a few review petitions in some O.As
“and inéu.A. &0. 131/92 Lalji Shukle and Lré, the only "1
direct?on given was that the respondents mey consider and
analygg the kases of Mobile Bocking Clerks and find out
if anygscheme can he framed by them laying down a parti-
cular%criteqia for re-engaging them on casual or daily gj
basiss Aga%nst this decision, the Railway Authorities
preferred an SLP before the Hon, Supreme court and the
Hon, ?up;emé court by an order dated 7.4.94 passed the
follo@ing order :-

" Del%y condoned. The order only gives & dire-
cti#n to the petitioner to find out any scheme
can}be framed. The Union of India
can examine the mastterx and if it is
not possible to frame a scheme, record
its finding accordingly. There 1s no
obligation cast by the impucned order
tha& the scheme should be framed in &ny

| lcase subject to the 2Pove, observetions the SLP
is disposed of", b |
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R s R VAT CORRr T T

’



|
|
$s 43 :: !

@ngm@@mm»ﬁﬁ@mﬁmm@&w&’t@t’i’éﬁ’"fi@f@fi@@e@@@@@ |
Subsejuently, the Railway administratien consideredx the
pessibility #f framing & scheme in the light ef the aire-
ctiens given in Ls1ji Shukla's case by the Bench ef this
Tribunal whilh was dlse repested in seme other O.As which

came fer decision subsequent te the decision in Lalji

Shukla's casq.

1%, The Railway Administratien in the supplementary
Counter affiqavit have indicated that they have taken a

decisien that ne scheme canbe framed fer Velunteer Ticket

Cellecters feor abserptien and regularisatioen in grew'C!

cd
Cétegery pests since this weuld militet 6gainst the statutery

previsioens laid down fer Recruitment ef Ticket Collecters etc

as centained ?n para 127 ef Section B of Chapter I eof the
Indian Railwey Establishment Menual 1989 Editien, They have
further taken!the view that ne such Pests er vacancies exists
en the Rallways fer Volunteer Ticket Coellecters/Mobile Bcoklng

Clerks fer thjlr Te-engagement en casual er daily basis,

15, It was also held that re-enxgagement will burden

the public ex hequer and will alse enlarge backdeer entry

and will effect reservstien pelicy &s contained in Article
16(4) of the nstitution ef India. It was alse held that
framing ef such a scheme for those Volunteers whe have clearly
werked fer a peried ef merely for 5 te g days will be against ?

public interest as the pests filled up by them are generally
by direct recruitment threugh the Railway Recruitment Board

epen for gener l Competitien and the eligible persens at ldrge;

would be depr1$ed of their legitimate rights,
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1% Admittedly, this scheme hes been given up after

47.11.86 and the Railway Administratien has fer cogent reasens

indicated thaﬁ 1t wes net feasible te drew up ¢ scheme &s

|
rejuired in orders passed Bn varieus O.a.s

16, Shri B.B. Paul hes also invited @ ) eur attention

te certain decisiens in review petitiens which were allebed o

tnxmhxx%§g.0n the basis ef an enolegy of the decision by the
1%
Principal Bench in 'Neera Mehta's case direction fer re-engage

ment had been passed in the O,As, While Gesid¥ag allewing the

review pegitiens it was neoted that the decisien in Neera
Mehta's case was confined te Mobile Beeking Clerks and there
is no parity between Mebile Boekiny Clerks and Velunteer

Ticket Collecﬂors. The present applicents foll in the later
categery.

16, Quiﬂe @ large number of decisieons have been rendered

frem time to'ﬂime and the view taken in the earlier decisiens

have been wasﬂed dewn er even net accepted in latéer decig!'.s

and a directien te draw up a scheme was enly previded as in

Lalji Shukla'sjcase(SUPra)t which wags followed in many other
subseyuent de#isions. The turns and twists which have ‘taken
place in the Wiew expressed on the question have been referred
to show that the decisions of this Bench of the Tribunal on
the basis of w%ich the applicantsf%i%iming similar benefit

|
being extended to them do not hold the field.

1d. Wwe @ay now take up fOr consideration the plea of
benefit of the

» | ) . . . -
the applicents that the gdecisions in some O.As in favour of

similarly situ%ted persons may be extended to the| epplicants),

" . o | { 0
It is now falr%y well settled that ithe judcment of the Tribun

; \\Q);%» o PAC
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{bf that mgtter of any court does not'give rise t2 a
cause of action. It is the orders of the authority
concerned or their inaction which give risefto the
grievance and the cause of action based upon this has to
be considered for purposes of determining whether the
petition is barred by time under the provisicns of Sec.,

21 of the |[Administrative Traibunels Act.

18, As lvas noted by the Medrss Bench of the Central
Administrative Tribunal in & decision reported in (1$%94) !
28 AIC pgq 20 'Tamil Nadu Divisional Accountants Associa-
tion and Urs. Vs. Union of Indiz and Urs, this position of
law hes been clearly affirmed in the judgment of the
Supreﬁe court in"BhOOp Singh Vs. Union of India and Crs.
(1692 21ATC page 675. Before the Madras Bench the
question of delay was reised and it held that since the
delay has nol been satisfactorily explained the C.A was

re jected on the ground of limitation alone., In that

cese an order adverse to the applicants was passed cn
14.1C.8C. | A decision on a similar order was renderec

Ly the Chendigarh Bench of the Tribunal on 1.5.91., There
after the |applicants Asscciztion moved in the mstisr and

mecde & representetion, 5 years delay was held as fatal.

1S, A Full Bench of the Ernakulem Bench of the
Tribunal in & decision reported in (1994 ) 28 ATC 177 has

also taken| the view that decisions in similar cases cannot

¢g+ve & fresh cause of action end the period must be counted

4

from the d

(3]

te the claim relates,

x
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28, The Hon'ble Supreme Court in 'Bhcop Singh Vs, Union
of lndia‘snd?bms(Supra) hed interelia, heldighat"inordinate
and unexplaiﬁed delay and laches by itself/a ¢o9d ground
to refuse re*ief to the petitionep irrespectivellof the — T
merit of his‘claim¢ it was alsc ohserved that &rt., 14 or

the principlé of non-discriminatibn is equitable principle,
\
Ther2fore, eTy relief cleimed cn thet basis must itself

e

be founded o+ eguity end not bc alien to that cdncept",
23 Vie ma{ also refer tc a relevant observatidon mede in a
recent decision of Hon, Supreme Court in 'Retan (Bancrea
Semant ana Urs. Vs, Union of Indie and Urs reported in

1694 S.C.C(Lis} page 182, The petitioners before the Supre-
me Court in dhat case were casual lcbourerns of south eastern
Railway. Thqy were alleged to have been appointed between
1684«6¢ and ﬁepresented between 1§75-78. They, 'through

the ir petitign sought ¢ direction to be issued to the opp,
parties to i#clude their nemee in Live Casual Labourers
R:yister after due screening and to give them re-employment
according to{their senicrity, The basis for the claim
amongst otheﬂs axl was a few judgments rendered by the Agex
court in i98$ andf87 directing the Railway Authorities to
prepere & sc&eme ind -to ebsorb the casual labourers in
éccordance with their senlicrity. The petitioners appe ared

1o have made a representation in 13$5C to the Authoiities in

s S

which it wasiallegcd thet they are not following the orders
cf the Supreme court, High court of Calcutts and Calcutta
Bench of the C,A.T. In the facts of the said case the Hen,
Supreme‘Court, tock the view that since no explanaztion has
been civen &s to why the petitioners did not approech till

1920 held that twe questions arise;

| \
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whether the petitioners/entitled as sa

matter oif right to reemployment.

(1i) whether they heve lost iheir right,

22.

following

"

23.
deciding

ralevant

This cbse
that the

acticn to
circumsta

decided.,

if any cue to deley.

wWhile dealing with the said question the

) Oobservetion was made :=

Pelsy itself deprives a person of his
remedy aveilable in lew, In absé@nce of

any fresh cause of action or any legislation

& person who has lost his remedy by lapse

of time logses his.right as well",

A Full Bench ot the Tribunal(PE, while
U.As 767 and 842 of 198% mede the following
observation:-

" It is not openes tc court of record to
pess en order in respect of persons who
ére nov even present before it by any
épplication or petition. In this view
6f the maiter the view teken in the
ceseé of cne Cr more employee by a judicial
foerum cannét be i?vso facto made appli-
cable to ell other employess in the same
cadre, rank or situaticn by another
judicial forum."
rvation also suppcrts the view taken here inabove |
judgment in a case dges.not.give a cause of
- wWhno

another employee,/claims to be similarly

nced as the applicant in other case earlier

o« pasd
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24, shii BB, Paul, learned coynsel appsaring%fOr
the iaspondcnts have invited owr attention to ¢ decision
rencered by ihe krincipsl Bench in vashish Chakpeborty Vs,

Union Of indig and urs, .eported in 1994(l, AT BaZy In

the said case the farts are almost identical as in the
case in hand,! The applicant alleged thet he was engaged
as Mobile Bocking Clerk from 1,6.85 t0 15785 abd had not
been engansd thereefter. He mede ¢ repnesen*atﬂon stating
that he has worked for 32 days in|l985 and in vdew of f&e
cifé@lar cf 4he Railwey Bosrd dated 231.5.92 he QG elso

considered for asbscrption as Mobile Booking Cleﬁk. The

cpplicent'e representation was rejecied snd he was informed

that hé cannot be asbsorted in terms of the letteér dated
|
12.8.92. In thz se&id czse the gpplicant based his claim

on theibasiS\of 2 decisicn of thel F,B. in & similer bunch
of the?casesg The Division Bench tock the view?that
there is no Larity or similarity lbetween the apélicants
case end the}applicanis in the bunch of cases decided

. o ! {
earlier,| It was held that since |the services Gf the

\

applicaent wa% not discontinued as a result of Reilway
Bcerd s letier doted 17.11.86. the applicent's cas@ wa
k%ﬁ,nOt coversd by para 3 of ihe Railway Board'& letter

dated 6.,2,9C. Since he was not discherged cons%quent

upon discontinuance of the schemd by the zcnal Pailway
as & result of letter dated 1i7.11.86. The same? situation |
obtains her{in also snd wehave alreedy held accordingly.
25 in t%e said case, referrihg to the decigion of the
Supreme ccuﬁt in 'Bhoop Singh Vs, Union of Indﬂe and Ors

| |

(Suprea), thﬁ question of deley wes alsO

\ n
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considered and it waes held that the petition was barred

by limitation, The cause of action having accrued @ in
July 1985. The said C.A was filed sometime in the yesr
1593, e

24, The learned counsel for the respondents also
invited our attention to another decision rendered by the
same Division Bench of the Principal Bench in 'Anil Babu

Sharma ¥s. Union of Indie and Ors reported in 1994 (1) ATJ

v

pg_84c |
\
|

2%. .~ The petitions before us are clegrly barred

by limitation as providéd in Sec. 21 of the Administrative

Tribunals AEt. The provisions of the Railway Board's
e

letter dat 6.,2.,90 1s not attracted and aspplicable to the
applicants,
29. Admittedly, the scheme hesx been given up

since after 17.11.86 and is no longer in force, This fact
cannot be logt sight of. The agplicants therefore, cannot
be granted[relieisprayed for by them. The applicants also

raised a plea that one Shri R.N, Shorey and 12 Others Volu-

nteer Ticket Collectors have been included in the apErovéd
list of 1982. It is, therefore, pleaded that the responde-
nts have been given re-engagement to some Voluniecers as
Volunteer Ticket Collectors on Pick and Choose basis. :
2q. : In the counter affidavit, it has been indicetui
that the 12Lpersons named in para 4,1C of the leading O.A
had been re~engaged as Mobile Booking Clarks and not as
volunteer Ticket Collectors, The allegation, theiefore,
ha% baen dénied. ~Be that as it may, the abplicants would
be entitlad to the relief claimed by them only if it is

based on any statutofy provision, The act of the respo-
|

ngents in re-engaging a few which has bean satisfactorily
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e xplained will not give rise to discriminstory treatment,
The applicaﬁts in 2ffect ereseeking re;engagement on the
strength of having worked for a period panging betwsen
S [Rou8 cay%,which alsc 1s doubtful,and has been disputed
by the respdndents. i
30 | In view of the distussion he r2 ingbove , :&
a totality #f the circumstences we are not pursuaded to
grant the rél;>fs claimed for by the applicantg., The O.As

lack merii and are» accordingly tismissed. Nolorder as to
. | >

costs, |
ch F R ~ The copy of the juugment shall be placed
on each of the O.As which have been decided by this common
. B
Juugment.qv‘ i b
(e il
( K. MUTHUKUMAR ) ( B.C. SAKEIENA
MEMBER(A) VICE CHAIRMAN
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